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SHill SONTOSH MOHAN DBV : 
About the specific district. I will Dot be 
able to lay right DOW .. but he is very much 
rigbt tbat wberever there are electronic 
eXcb'lDleS we are trying to cover with STD 
facilities and in the Seventh Five-Year Plan 
we are tryiog to cover almost aU the areas. 
About your particular request, I sball 
write back to you, I do not have the 
information rigbt DOW. 

PROF. P.l. KURtEN Micro-wave 
tower is already there. 

(Interruptions) 

THE MINISTER OF COMMUNICA· 
TIONS (SHRJ A RJUN SINGH) : No 
problem. we will connect it. 

SI:IRI SHAMINDER SINGH: I would 
like to know from the hone Minister 
wbether he has fixed some criterion under 
which manually operated exchanges in small 
towns could be converted into automatic 
c:xcbanges wben the number of telephone 
connections in such a town reaches say 
1,000 or 1,500? Has he fixed such a 
criterion? 

MR. SPEAKER: Have you fixed any 
criteria tbat after 1,000 or 1,500 telephone 
connections, manuals would be converted 
into automatic ones? 

[English] 

SHRI SONl'OSH MOHAN DEV: Sir. 
in the main answer of the question, I have 
said that. in the Seventh Five Year Plan, we 
propose to have 11 lakb telephone connnec-
tions. And the process which is being 
involved is, for the oldest telephone 
exchange, the earlieCit is the replacement. 
If in tbis category, some of the exchanges 
of your State come, we shan take care of 
them. 

MR. SPBA KER. : Sometimes age also 
belps ! 

SHRI AMAR ROYPRADHAN: Mr. 
Speaker, Sir, just like TV. the Communjca-
tion Department is producing 10 many small 
auto excbanges with 10 or 12 telephone 
liDes. But it is a fact that aUi tbOIO 

telephones are Dot workiDI properly and the 
excba'oaes arc not working properly. 
Merely in traDsferring 00" small operator 
from one place to anotber, there is DO 
difference. I am myself is a victim of this 
Don-functioning. I am from tbe rural 
area and I never 80t a call matured, eyeD 
the 1iahtninl call, from Delhi to my 
residence. 

Because of the fact that rural exchaDSes 
are not workiDg properly, may I know tbat 
before you produce so many more 
exchanges, would you kindly ensure tbat tbe 
auto exchanges are fllDctionin8 properly ? 

SHRI SONTOSH MOHAN DEV: Sir. 
in our country, 70% of tbe population is 
living in rural areas and we tryiDg to give 
more exchanges in rural areas. As a matter 
of fact, our policy is to iottoduce IO-Une 
automatic exchaoges. Now. we are givins 
only 25 Iin~8 and we are Dot giving any 
manual exchange where the lines are Jess 
than 100. 

As, regards the functioning, as I said. 
more automatic exchanges will be given witla 
modern facilities aDd the trouble that you 
are facing now will be overcome by tbe end 
of the 7tb Five Year Plan. 

Private Sector Participation In Power 
Generation 

*111. SHRI HARIHAR SOREN t : 
PROF. K.V. THOMAS: 

Will the Minister of ENERGY be 
pleased to state : 

(a) whether Government have any 
proposal to set up additional capacity to 
generate 3000 MW power in the private 
sector during the Seventh Five Year 
Plan; 

(b) whether the private participation 
proposed to be permitted to lucb an txtent 
is in accordance with tbe Industrial PoJiey 
Resolution of 19S6; and 

(c) if Dot. the reaSODS for allowio. this 
departure from tbe approved policy? 

THE MINISTER OF STATE IN lUE 
DEPARTMENT OF POWER. IN THE 
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MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAOI) : Ca> to (c). The 
policy with reserd to tbe generation and 
distribution of electricity continues to be 
regulated by the Industrial Policy Resolu-
tion' of 1956. 'The expansion of existiog 
privately-owned utilities or the establish-
ment of new units in tbe private sector is 
not precluded under the Resolution. The 
additional generating capacity which may 
be set up in the private sector in the 
Seventb Plan will depend on the suitability 
or tbe proposals. 

SURf HARIHAR SOREN : Sir, the bon. 
Minister bas Dot replied specifically to (a) 
part of my Question, i.e. whetber Govern-
ment has any proposal to set up addJ tional 
capacity to generate 3,000 M. W. power in 
tbe private sector during tbe 7th Five Year 
Plan. However, tbe Minister bas stated in 
hu reply tbat tbe Government policy 
continues to be regulated by the Industrial 
Policy Resolution of ) 956. 

As you know, tbere is acute shortage 
of power in the whole of the couotry, 
specially in the State of Orissa. In view 
of the shortage of electricity in tbe 
country, whether Government bave aoy 
proposal to allow projects being set up in 
tbe private sector? If not, what is tbe 
proposal to meet the power requirements 
of the country. particularly in the tbe 
State of Orissa in tbe 7th Five Year Plan? 

SHRIMATJ SUSHILA ROHTAGI : Sir, 
may I start with tbe Jast one regarding 
Orissa first 1 In Orissa, there is a proposal 
and it is in the nature of a large size 
captive power pJant from MIs. TorsteeJ 
Researcb Foundation for 3 X 120 M. W. 
This is under eKamination. The proposal 
of tbe Foundation which is goin& to be a 
joint sector captive unit was cleared by tbe 
CBA in January, 1986 subject to the con-
firmation of coal link.age, environmental 
clearance and otber requirements to be 
fulfilled. Tbese requirements are still to 
be met. This is witb reaard to Orissa. 

I do agree with the hone Member tbat 
there is great shortage in the country in the 
power sector and in spite of aU our efforts, 
we will be able and we hope to expand 
during the Seventh Five Year Plan, 
22,245 MW 01 electric it)' ooly. Financial 

Oral Answers 24 

constraints stand in tbe way and it is 
because of tbis tbat we have referred to 
tbe Industrial PoJicy ResouJtioD and every 
thing falls within the framework and under 
the Policy as it stands today. Only we 
have clarified regarding tbe capadve plant so 
that tbough it falls within tbe 25 MW. it 
can be taken up immediately by the State 
Electricity Board. Above 25, MW has 
to be cleared by the CEA. Otherwise, I 
think. tbe hone Member agrees wifh me that 
the Policy has not been modified and we 
have tried to expand and replace those as 
we have stated in tbe Resolution, in two or 
three utilities. 

Only in new one, in Bombay subarban, 
we havo allowed in principle the generation 
of 500 MW subject to various conditions. 
But that is the only exception. 

SHRI HARIHAR SOREN: It is under-
stood tbat there are two proposals in the 
public sector undertakings in the State 
of Orissa, tbe construction of Ib Valley 
Power Project and the expansion of Talcbcr 
Thermal Power Station. May 1 know what 
is the allotment of fUDds for tbose two 
projects? 

SHRIMATI SUSHILA ROHTAGI: 
This Question is about private sector 
participation in power aeDeration. 

I need notice for this particular question. 

SHRI INDRAJIT GUPTA : According 
to press reports-which I would like the 
hone Minister citner to confirm or deny or 
correct-sanction has been given for tbe 
erection of a Thermal Power Station in 
Bholpur to one of tbe large industrial 
bouses. It is said in tbe press report-I 
am sorry I could not bring that newspaper 
cutting with me today-that it is in 
collaboration with some Japanese firm. 
I would like to know whether there is any 
truth in this report and if so, could the hone 
Minister kindly give us some more details. 

SHRIMATI SUSHILA ROHTAGI 
I do not have tbe press report just DOW here. 
I can neitber confirm nor deny. Tba t is 
tbe position at present. 

SHRI INDRAJIT GUPTA: She may 
not b4 able to confirm or dony tbe details. 
Tbe "inister must koow whether c;;learaDQe 
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for leneratioD of power is liven for private 
party. 

PROF. MADHU DANDAVATE: She 
said it bas not been given. 

MR. SPEAKER: Are you taking about 
press report or from your knowledge? 

SHRI INDRAJIT GUPTA: I have to 
depend on press reports. 

SBRI VASANT SATHE: May I say 
tbat no such clearance bas )let been given? 

PROF. MADHU DANDAVATE: In that 
case, why is she following non-alignment 
policy? 

SHRI lNDRAJIT GUPTA Is there 
such a proposal? 

SHRI VASANT SATHE: I had said 
it before and I want to reiterate that there 
is going to be a gap of about 10.000 MW 
in the Sl:venth Five Year plan itself. Now, 
keeping in mind the present Industrial 
policy Resolution, if additionality to Seventh 
Five Year pJan allocation which is above 
Rs. 35,000 crores will help us to generate 
and instal 22,000 MW of capacity, and if 
to make up this gap we get proposals from 
private parties within the country or 
bilaterally that would help us to generate 
power, and if it is in tbe national interest , 
we would consider such proposal on merit. 
That is the only way we can meet this gap. 
Otherwise, we will not be able to meet this 
gar. The only criterion;s fnational in .. 
terest'. National Interest will be the supreme 
criterion. 

SHRI S. JAIPAL REDDY: According 
to him, Public Sector is not in the national 
interest. 

(/nte'ruption~ ) 

SHRI V ASANT SA T HE: I t is in the 
national interest. 

(ltller,upllon~ ) 

MR. SPEAKER: Why are you replying to 
the que~ition which bas not been put ? 

SHRI INDRAnT GUPTA: He has 

·Not recorded. 

publicly stated that Public Sector ia not in 
the national interest. He bal written a 
series of articles on tbat. 

SHRI V ASANT SA THB : I beg to 
submit that I have Dot said so. This is 
total distortion of facts. You havo not 
even read those articles. 

(lnterruption~ ) 

MR. SPEAKER : Not allowed. 

(Interruptions) 

MR. SPEAKER: This is not allowed. 

{Interruption,)· 

MR. SPEAKER: Without my 
permission, nothing goes on record. 

(Interruptions)· 

MR. SPEAKER : Mr. Panika, will you 
take your seat? I have allowed only Mr. 
Rath. 

SHRI SOMNATH RATH: As far as 
Orissa is concerned, wo are only hearin. 
five words-that is : 'in principle', 'in 
policy', 'as far as" 'the infrastructure is 
concerned', 'there is enough scope for 
8eneration of ele~tricity in Orissa' and 
the last word is : 'on account of financial 
constraints it is under consideration'. I 
want to know from the hone Minister-be 
has just now stated that in the national 
interest, where tbere is infrastructure and 
possibility ()f generating e1ectricity steps will 
be taken. I want to know whether immediate 
steps &hould be taken to start construction 
at least one project and complete it ? 

SHRI VASANT SATHE: As far as 
Orissa is concerned .•• 

SHRI THAMPAN THOMAS: I want 
to raise one important point ..• 

MR. SPEAKER: There are so many 
bon. Members who are always ready .•• 

(Interruptions) 

MR. SPEAKER: Nothing doing. There 
is no bard and fast rule •.. 
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SHRI V ASANT SATHE: As far as 
Orissa is concerned. we have good deposits 
of coal in Talcher and lb. There are pro-
posals ready for posing financial assistance 
in both Ib and Talcher-from the State 
Government as well as from Central 
Government. As soon as we are able to 
find resources, these p,rojects will be taken 
up. 

SHRI SOMNATH RATH : How soon 1 

SHRI V ASANT SATHE: As soon as 
resources are available. 

SHRl SOMNATH RATH: That is 
vague. 

(lnterruptioIlS) 

SHRI VASANT SATHE: I am trying 
to find resources from everywhere. 

(Interruptions) 

[Translatlun] 

SHRt DAMODAR PANDEY: Mr. 
Speaker, Sir, I would like to know frnm the 
hone Minister whether the ~ap of 10,000 
MW left in the Seventh Five Year Plan will 
not affect the eastern parts of tbe country 
the most, especially Bihar, Orissa and 
Bengal which are already highly deficit in 
the rnutter of e'e~t .. icity 1 Does he propose 
to set up super thermal power stations to 
remove shortage of electricity in the areas 
where infrastructure as well as cheap coal 
is available? Will such power stations be 
set up at places where coal is produced and 
has he any pr(lgramme to remove shortage 
of electricity in such areas ? 

SHRI V ASANT SATHE: OUf pro-
gra mme is to set up most of the super 
thermal power stations at such places where 
coal is availab1e, where pithead stations 
can be St:t up which facilitages generation 
of energy and with this end in view, we are 
formulating our policy. As I said earlier. we 
are very anxious to generate more power but 
we are s.hort of resources. If we choose to 
get resources from abroad, we incur your 
displeasure and if we mobilize 
re~ourCfS from within, even then we are at 
1!w receiving f'nd. How then can energy be 
gl.: !'le~ ated, if we do not mobilize lesources ? 

(Engll.h1 

SHRI THAl\iPAN THOMAS: I want 
to raise a very important point. The hOD. 
Minister told us in the last Session in this 
House that they were having short· term 
and long.-term policies for making 
power available. tbat he is inviting black-
money holders; to invest in power genera-
tion and tbat he would see that power is 
given to the industry. Has Government 
made any assessment about. closure of 
factories on acc'ount of power shortage. 
bow many factories are closed today ? 
And what are tbe remedial measures taken 
to have them reopened? I would also 
like to point out tbat in the aluminium 
industry, power is one of the main things. 
The Indian Aluminium Company in my 
State is closed on account of power shortage. 
Have you got any programme to supply 
power on a short-term basis to the jnl~t.lS­
trie& and factories which are closed today? 

SHRI VASANT SATHE: 1 know there 
are industries like aluminium industry whicb 
arc, what is called, power-guzzlers; power is 
the main raw materia1 for aluminium. Our 
policy, therefore, is to allow such industries 
to bave captive powe.r plants either indivi-
dually or even collectively. This is our 
present policy. Bu t they must generate 
resources to set up captive power plants. 
This is the essence of the whole thing. 

SHRI K.P. SINGH DEO: The hon. 
Minister has just now mentioned in his reply 
that there are vast quantities of good coal 
available in 18 and Talchar. But both these 
projects have not been included in the 
Seventh Five-Year Plan. How does be 
propose to fiod funds for them and how 
soon? 

SHRI VASANT SATHE : We have 
placed both tbese projects for bilateral assis-
taoce. and there are proposals for such assis-
tance. The moment such proposals are 
finalised, I will be glad to have them includ-
ed for implementation. 

[Translation] 

MR. SPEAKER: The House is not con-
cerned about from where you get the funds, 
but the fact remains that we cannot do witb-
out power. 


